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(i) 20 small automatic exchanges were 
immobilised for a week. 

(ii)  325  long  distance     Public Tele- 
phone were cut off. 

(iii)  About  3500 telephones remains 
inoperative for a week. 

(iv)   250   route   kilometers   of   trunk 
alignment have  been  damaged. 

In addition about 30,000 telephones affect- 
ed in Madras city itself. 

90   per  cent   of   interruptions       have 
been restored and the work is in progress 
for  restoration  of the  remaining  installa- 
tions/circuits. 

Offer to Finance Telecommunication Pro- 
ject in Delhi and Bombay by International 

Consortia 

1573. SHRI KAPIL VERMA: Will the 
Minister of COMMUNICATIONS b« 
pleased to state: 

fa) whether offers have been made by 
three International consortia of telecom- 
munications to finance the telecommunica- 
tion projects in Delhi and Bombay; nad 

(b) if so, what are the details thereof 
and what is Governments reactions there- 
to? 

THE MINISTER OF STATE OF THE 
MINISTRY OF COMMUNICATIONS; 
(SHRI RAM NIWAS MIRDHA) (a) Yes, 
Sir. 

(b) M/s. Alcatel Thomson of France, 
AT&T and Philips of Holland, M/s. 
Siemens of Germany and M|s. C. TOH 
of Japan have offered mixed financial 
packages consisting of commercial loans 
and bilateral Government to Government 
credits for supply of equipments and ser- 
vices for expansion and upgradation cf 
telecommunication networks in general and 
Delhi  and Bombay in particular. 

The Government is considering the offers 
in  the  light of the  7th   Plan    allocation 
of the Department. 

Telecommunication    Corporations  for 
Calcutta and Bombay 

1574. SHRI KAPIL VERMA: Will tho 
Minister of COMMUNICATIONS be 
pleased to state: 

(a) whether Government propose to 
set up two separate telecommunication 
corporations for Calcutta and Bombay^ 
and 

(b) if so, what are details (hereof and 
what will be the advantages and outlay? 

THE MINISTER OF STATE OF THE 
MINISTRY OF COMMUNICATIONS 
(SHRI RAM NIWAS MIRDHA): (a) and 
(b) The Government has not taken any 
decision in the matter. 

 


